ADDENDUM TO THE FORM-G

INVITATION FOR EXPRESSION OF INTEREST FOR
IWORLD DIGITAL SOLUTIONS PRIVATE LIMITED

AT NEW DELHI

With reference to Form G published in Financial Express (English) / Jansatta (Hindi) Edition

on 25" July, 2025 regarding the Invitation for Expression of Interest [Pursuant to Regulation

36A (1) of the Insolvency and Bankruptcy Code, 2016] of Iworld Digital Solutions Private

Limited, the COC has decided to issue Addendum to the Form-G to extend the following dates:

Date: 13.08.2025
Place: New Delhi

Sr.No. | Particulars As per Form- G | Extended
dated Dates
25.07.2025
1. Last date for receipt of expression of interest 09.08.2025 25.08.2025
2. Date of issue of provisional list of prospective 19.08.2025 04.09.2025
resolution applicants
3. Last date for.submission of ObjeCtiOHS to 24.08.2025 09.09.2025
provisional list
4. Date Of; 1ssue O‘f final list of prospective 03.09.2025 19.09.2025
resolution applicants
s, Date of issue of information memorandum, 08.09.2025 24.09.2025
evaluation matrix and request for resolution plans
to prospective resolution applicants
6. Last date for submission of resolution plans 08.10.2025 24.10.2025
SD/-
Anurag Nirbhaya

Resolution Professional

In the matter of IWORLD DIGITAL SOLUTIONS PRIVATE LIMITED
Regn. No.: IBBI/IPA-001/TP-P00870/2017-2018/11468

AFA Valid Upto 30.06.2026
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ADDENDUM TC FORM-G

INVITATION FOR EXPRESSION OF INTEREST FOR
IWORLD DIGITAL SOLUTIONS PRIVATE LIMITED AT NEW DELHI

Regulation 36A (1) of the Insolvency and Bankruptcy Code, 2016] of Iworld Digita

extend the following dates:

With reference to Form G published in Financial Express (English) / Jansatta (Hindi)
Edition on 25th July, 2025 regarding the Invitation for Expression of Interest [Pursuant to

Solutions Private Limited, the COC has decided to issue Addendum to the Form-G to

& | ADITYA BIRLA

Date: 13.08.2025
e New Delhi

AFA Valid Upto 30.06.2028

“"IMPORTANT™

Whilst care is taken prior to acceptance of advertising
copy, it is not possible to verify its contents. The Indian
Express (P) Limited cannot be held responsible for such
contents, nor for any loss or damage incurred as a
result of transactions with companies, associations or
individuals advertising in its nevwspapers or Publications.
We therefore recommend that readers make
necessary inquiries before sending any monies or
entering into any agreements with advertisers or
otherwise acting on an advertisement in any manner

Anurag Nirbhaya

Resolution Professional

In the matter of IWORLD DIGITAL SOLUTIONS PRIVATE LIMITED
Regn. No.: IBBI/IPA-001/IP-P00870/2017-2018/11468

whatsoever.

{1V CAPITAL

Registered Office : Indian Rayon Compound, Veraval, Gujarat-362266. Branch Address at :
Plot No-17, Vijaya Building, 2nd Floor, Barakhamba Road, New-Delhi-110001

APPENDIX IV [See Rule 8 (1) of the Security Interest (Enforcement) Rules, 2002]
POSSESSION NOTICE (for Inmovable Property)
On account of the amalgamation between Aditya Birla Finance Ltd. and Aditya Birla Capital
Ltd. vide the Scheme of Amalgamation dated 11.03.2024 duly recorded in the Order
passed by the National Company Law Tribunal - Ahmedabad on 24.03.2025, all the
operations /contracts /obligations /legal actions /correspondences/ communications/
SARFAESI actions initiated/to be initiated by or against Aditya Birla Finance Ltd. in relation
to the loan account and mortgaged property mentioned below, stands transferred to
Aditya Birla Capital Ltd., the amalgamated company.
Whereas the undersigned being the authorized officer of Aditya Birla Capital Limited
Having Branch Address at : Plot No-17, Vijaya Building, 2nd Floor, Barakhamba Road,
New-Delhi-110001 under the Securitization and Reconstruction of Financial Assets and

DATE : 12/08/2025 , PLACE : Faridabad

LOANS INVESTMENTS INSURANCE PAYMENTS

ADITYA BIRLA CAPITAL LIMITED

. As per Form- G | Extended
SNo.|  Particulars dated 25.07.2025| Dates
1. |Last date for receipt of expression of interest 09.08.2025 25.08.2025
2. |Date of issue of provisional list of
prospective resolution applicants 19.08.2025 04.09.2025
3. | Last date for submission of objections
to provisional list 24.08.2025 09.09.2025
4, |Date of issue of final list of prospective
resolution applicants 03.09.2025 19.09.2025
5. |Date of issue of information memorandum,
evaluation matrix & request for resolution 08.09.2025 24.09.2025
plans to prospective resolution applicants from the date of receipt of the said notice.
6. [Last date for submission of Resolution Plans 08.10.2025 24.10.2025
Sd/-

Enforcement of Security Interest Act, 2002 (54 of 2002) and in exercise of powers
conferred under Section 13(12) read with Rule 3 of the Security Interest (Enforcement)
Rules, 2002 issued a demand notice dated 30.12.2024 calling upon the borrowers namely
M/s Harshita Wash, Through Proprietor; Mr. Man Singh; Mrs. Sonam Devi, to repay the
amount mentioned in the notice being Rs. 87,31,711.57/- (Rupees Eighty-Seven Lakh
Thirty-One Thousand Seven Hundred Eleven and Fifty-Seven Paisa Only) within 60 days

The borrowers having failed to repay the amount, notice is hereby given to the borrowers
and the public in general that the undersigned has taken Possession of the property
described herein below in exercise of the powers conferred on him/her under Section
13(4) of the said act read with rule 8 the Security Interest (Enforcement) Rules, 2002 on
this 12"day of August of the year 2025.

The borrowers in particular and the public in general is hereby cautioned not to deal with
the property and any dealings with the property will be subject to the charge of the Aditya
Birla Capital Limited for an amount Rs. 87,31,711.57/- (Rupees Eighty Seven Lakh Thirty
One Thousand Seven Hundred Eleven and Fifty Seven Paisa Only) and interest thereon.
The borrowers attention is invited to the provisions of sub-section 8 of Section 13 of the
act, in respect of time available, to redeem the secured assets.

Description of the Immovable Property
All that part and parcel of the Mortgaged Property being : “Property Being Land Measuring
242 sq. yrds., (1 Biswa 12 Biswansi) Out of Khasra No. 1783, (2 Bigha 2 Biswa), Situated
in Village Baselva Colony,Tehsil and Dist. Faridabad, Harayana-121002
Bounded As :- North: 59.6 Ft. Wide, Personal Road 14 Ft., East: 36 Ft Wide Remaining
Land, South: 61.3 ft. Wide, Plot of Pradip, West : 36 Ft Wide, Common Road Gali no. 14”.

Authorised Officer, (Aditya Birla Capital Limited)

INTEGRA ESSENTIA LIMITED

CIN: L74110DL2007PLC396238
REGD OFF: 607, 6th Floor, Pearls Best Height -11, Netaji Subhash Place, North West Delhi, Delhi, India, 110034

Statement of Unaudited Financial Results for the Quarter Ended 30 June 2025

Amount In Lacs

. Consolidated | Standalone 2013, =aeking confirmation of aHesabion of

Particulars 30-Jun-25 | 31-Mar-25 | 30-Jun-24 | 31-Mar-25 | 30-Jun-25 | 31-Mar-25 | 30-Jun-24 | 31-Mar-25 gﬂ'ﬁﬁm .|.5f$£l?duﬁl"i iﬁq’fﬁ;fmm

Unaudited | Audited | Unaudited  Audited | Unaudited | Audited |Unaudited| Audited Moedng hold on Tussday, 5 DAY OF AUGUST 2025

Total Income 7.988.07 | 10,243.88 | 8.809.62 | 4482049 | 7988.07 | 10,268.58 | 8,809.62 | 44,845.19 to erable the company o chenga & Ragisterad

Total Expenses 7,923.89 | 10,159.52 | 8,495.03 | 44,192.26 | 7923.89 | 10,159.52 | 8,495.03 | 44,192.26 | I:éﬂ:ﬁ: mﬂgﬁﬂﬁ?‘ﬂ Lapital Tertory of Delh™ la

Profit Before Exceptional Items and Tax 64.18 84.36 314.58 628.23 64.18 109.06 314.58 652.93 Ay pisrson whos intorest & likely bo be affeced

Share in Profit (Loss) in Associate Entity accounted for Using Equity Method 0.47 0.09 9.20 -5.94 - - - - the: proposed chargs, may delbver either on MCA-2

Profit/ (Loss) Before Tax 64.65 84.46 323.78 622.29 64.18 109.06 31458 | 652.93 portal (www.mca govin) by filling Investar

Tax Expense/(Benefits) 493 737 28.56 493 737 28.56 FOGHE I JOCTE o 000 W D8 it OF B0 Y

: Ui . . L g eqitered postof hisher objeciions suppoeled by an

Profit/(Loss) for the period 54.48 -4.93 245.26 383.91 54.13 21.19 236.26 414.55 afidavi: steling the rsture of hisher interest and

Total Comprehensive Income for the period 54.53 -4.34 246.77 386.32 54.18 21.78 237.77 416.96 graund af opoasitian % the Regonal Direclor gt the

Paid up equity share capital 10,676.91 | 10,676.91 | 9,140.66 | 10,676.91 | 10,676.91 | 10,676.91 | 9,140.66 | 10,676.91 :.nﬁ?uﬁflamﬂ&nﬁ%&cgﬁﬁmmﬁ?ﬁ

Other Equity excluding Revaluation Reserves 6,288.77 | 6,288.77 6,297.87 6,297.87 | DELHE110003. within HIDa{ﬁ- of et ol :Iuhll catian

Earnings per Equity Share of % 1 each 0.00 0.00 0.03 0.04 0.01 0.00 0.03 0.04 of thiz natice with 8 capy i the applcant compeny al

NOTES:-

Place: Delhi
Date: 12 August 2025

For Integra Essentia Limited
Deepak Kumar Gupta
Whole Time Director
DIN: 00057003

The financial results of the company have been prepared in accordance with Ind AS prescribed under Section 133 of the Companies Act 2013 (the Act) read with the relevant rules thereunder and in terms
of Regulation 33 of the SEBI (Listing Obligations and Disclosure Requirements) Regulations 2015.
The results of the Company are also available for investors at www.integraessentia.com, www.bseindia.com and www.nseindia.com

NOTICE

This & lo infoom that tha Cofmpany narmsd
with BAID STOCK BROKING SERVICES
FRIVATE LIMITED (A& Mon-Deposit Taking
MBFC having Feg, Mo-B-14.02553) having
ragistared oflice at 1071, First Floor, MN Mall.
Mangalam Place, Sector-3, Fiohing, Dethi-
110085 is in the process of Change of
Managament by miroducng Mr, - Dinesh
Kumar Gupla, Mrs. Suman Gupta and Mrs:
Jipsa Gupta as Dhreckors of the Company.

In case, any credidor, depositor, or any
other person has any objection on the
change in Managemant of tha Company.
ke can write il o tha regional office af the
Reserve Bank of India of Non-Banking
Supervision Mew Delhi within 30 days of
publication of this. polce, Upon expiry of
30 days, the Company will appaint tha naw
Directars and accept the resignation of odd
Directors and from that day Mew Direciors
will Carry on e business of the Tompany,

The above nolice & bEing Bl N jerms
of ‘RB| Circular for Requirament of. Prior
Fublic Mofice about change in control
management” as per para 5 of Nobification
Mo, DNBS(PD] 029CGMCDS-2015) dated
July 09 2015 and RBI approval dated
267 July 2025 issued fo the Company. This
nobca s baing servad by the Mew and Ol
Management and tha Comgany jointhy

FORM NO, INC-26

[Pursuant fo Rule 30 of Companias
(ncorporation) Rules 3014)

the change in Registered Office of the Company
fram one state ta anothar
Bafora the Cantral Government
Morthern Reglon, Dalhi
In the matier of subi-zacton 4 of secton 13
af thie Companies fcl 2003 and clause () of
sub=section {5) Of Rule 30 of the Companies
{Incorporation) Russs 2014
AND
I e st of NS ENTERPRISE CONSULTANCY
SERVICES PRIVATE LIMITED (CIN UT2200
DLIB9EPTCODTRE3) havng it Registered Oflce
al G-18, GF, NDM-2, Meotaji Subhash Place,
Pitampura, Saraswati Vihar, Morih West
Dalhi- 10034, India.
... Patitoner
Meatice is heneby piven o the Ganaral Fublic that the
COMpary Propcdes i meake apphoation ko e Ceainl
Govemmen| under sechion 13 of fe Companias Acl

its registered offce al he address menlioned bk,
G-16, GE NDM-2, Metaf Subhash, Palace,
Fitampura, Saraswati Vihar HWomh West
Delhi-No034, India.
For and on benal of ENTERPRISE
CONSULTANCY SERVICES PRIVATE LIMITED

Sd-

o e SURINDER SINGH RANA

P A (DIRECTOR)
Place : Delk

(&) pnb Housing

WEDNESDAY, AUGUST 13, 2025

L9

Reqd. Cfice : 3% Floor, Anirksh Enawen, 22, 8.6, Warg, New Delht10001, P - 01128357171, 2357172, 23706414, Webstle . wwwpnbhousing com

1 BRANCH ADDRESS: H-1A/10, First Floor, Sector-63, Noida-201301

NOTICE UNDER SECTION 13(2] OF CHAPTER i OF SECURITISATION & RECONSTRUCTION OF FINANCIAL ASSETS AND ENFORCEMENT OF
SECURITY INTEREST ACT 2002, READ WITH RULE (1] OF THE SECURITY INTEREST [ENFORCEMENT) RULES, 2002 AMENDED AS ON DATE

We_ the PNB Housing Finarca Lid, (hersinafier referred fo as "PNBHFL"} had Issued Demand notice Lifs 13?'2:- of Chapser Il of the Securgzation &
fha

yment of matalimen
o pay PHEHFL within &

Incurred by 1he PNE H

5 of principats; intérast, ehc

Reconsinsction of Financial &ssets and Enforcement of Sacunty Interest Act, 2002 (harzinafier rafarmad o as
Orffice Situated at H-1A10, First Floor, Sector-63, Moide - 204 31, Tha =aid Damand Natice wes iszued through aur Suthoszed Officer, foovau gl
bieloa mantianad Borowers(Co-Boerowarn (Guarandors since your sacount has baen classifisd as Non-Performing Assats as par the Resamye Bank of
IndaMational H'.:-LIEII"I? Bank guidalings dusa |.l:IrIL"I"IjI.]'ﬁ:iFIE:-'Itl.1|r'l15|.E|||'r!|3r-‘.5."I'I|.HI'H'E{. The contenls of e same ang v delalbs comemifed by youd 0 lba
_Thie outstanding amaunt is mentioned bekow, Furlher, with reasans, we baliess that youére evading
e seryica of Demand MpSca and hence this Publicasion of Demand Molice which is also required LUs ?3[5] af the said Act You are heretiy called wpon
riad of 60 Days of (he daba af publication of 1his demand nolice the. aforesal
charges, faling which PNBHFL il iake nicessary acton urder all ar any of e provisions of Section 134) of the sakd Aol againslall or any ane of mone
of 1h2 secured assets incuding 1eking possession of the secured assets of the bomrowers and quarentars,
Your kind attantion is invied 1o provisions of sub-Sectian {8) of Section1d of the. of the Securilization and Recansiruckan of Financial Assets and
Enforcement of Sacurity Interast Ak, 2002 whers under you can kenderipay 1ha entire amount of cutstardi _ : )
expansas incurmad by the PMB HFL anfy il the deie of publcation of the notice for sale of the secured assals by pubic auciion, by inviling guolsiions,
tander fram pubhc of I:Il::.i_pn'.rale Irealy. Please also paba hat if the enlirg améunt of cubstanding duss logethar stk Tha cosls, charges and expansas
15 nol tenderesd before publicalion of notice for sale of the secured agsels by pubhc awction, by inviling quolations; tender from

“Act”] by our Moida Sec 63 Branch

amaunt along with up-to-date infarest and

dues tpgether with all costs, changes and

Fuhu: or t-','fgr-'-jale trealy, you may not be entitied 1o redeem Me sacured asset{s) thereafter. FURTHER you are prohibited Urs 13(13) of the said Act
ram transferring either by way of szle, lease orin any other way the aforesaid secured asseats.
& | Loam Hame/Address of Hame/ Property Dage of Amoumt (W3
Ha| Accounl Barrower & Addriss af Marlgaged Demand &t o Dule of
Ha. (o-Bomower Guarantor Hodice Oate | Demand Hotice
1. | HOU! | Mr. Sachin Jain {Barrewer) & Mrs, Privanka Jain MH.A, |Property Mo~ 134, |06-08-2025 Rs.
WOIB! EF.D-'Emr!:lwerj Add:1- X3205, Gali No-4, Raghuvar Pura Mo- Enfire Third Fioor With 50,72 477,981
D423 |2 Ganghi Nagar S0, East Delhi 19003, Add.2- House No 165 Roof Rights, Khasra [Rupess Fillf
1103433 | A, Gali No-6, Gautampuri, Delhi-110053. Add:3- Proparty No.- Mo, 5%, Ram Magar Lakhs Savan
& NHLT 1138, Entire Third Floor With Roof Rights. Khasra Mo, 5730, Ram Krishna Magar Two ‘:'I'mlsar;-;
NOIB! | Magar, Krishna Ha%a:. UIH:,E- Khujari Khas, Shahadara, Villaga- Khuisri Four Hundred
6824/ | pedhi-110051. Mr. Sachin Jain (Borrower), Add:4- Atishay oo g ahak dl Seventy Sevar
1202618 | Fazhion, X/3205 Gali Mo-4, Raghivar Pura No- 2, Gandh A3, Shanadarm, and Minaty Nine
B.O.. |Nagar So, East Delhi -11003, Add:5- 5349, Gaé Mo-11, Oid Delhl-110051. Pais ﬂmﬁ]ﬂ
Noida | Saciampur, Gandhi Nagar, Delhi-110031. on 06-08-2025

PLACE:- NOIDA SECTOR - 63, DATE:- 12.08.2025

AUTHORIZED OFFICER, PNB HOUSING FINANCE LTD.

DHR: DEE24845

KAMA HOLDINGS LIMITED

CIN : L92199DL2000PLC 104779

Registered Office: The Galleria, DLF Mayur Vihar, Unit No. 236 & 237, Second Floor, Mayur Vihar Place,
Noida Link Road, Mayur Vihar Phase | Extn, Delhi - 110091
Corporate Office: Block C. Sector 45, Gurgaon-122003, Tel. No: (+91-11) 48482870 Fax: (+91-11) 49482900
E-mail: info@kamaholdings.com; Website: www.kamaholdings.com CIN: L92198DL2000PLC104779

STANDALONE AND CONSOLIDATED UNAUDITED FINANCIAL RESULTS
FOR THE QUARTER ENDED JUNE 30, 2025

@ KAMA Holdings

(Rs. in Lakhs)

STANDALONE CONSOLIDATED
QUARTER ENDED YEAR ENDED QUARTER ENDED YEAR ENDED:
: ':I'_ Particulars 30-6-2025 30-6-2024 31-03-2025 30-6-2025 30-6-2024 31-03-2025 |
Unaudited Unaudited Audited Unaudited Unaudited Audited
(1) (2) (3) (4) (5) (6)
1 |Total Income from Operations 0.18 6.62 10953.58 385672.44 350074.37 | 1482815.51
2 |Met Profit / {Loss) for the period before tax {38.94) {55.80) 10544 67 58361.74 34644 94 171761.47
3 |Net Profit/ (Loss) for the period after tax (38.18) {55.75) 10540.61 43629.51 25120.33 125443 .87
4 |Total Comprehensive Income for the period {39.61) {56.51) 10540.06 52696.99 30317.56 141420.98
[Comprising Profit / (Loss) for the period
5 |Paid up Equity Share Capital 3209.06 3209.06 3209.06 3209.06 3209.06 3209.06
6 |Eamings Per Share (of Rs. 10/- each)
(a) Basic ; (0.12) {0.17) 32.85 68.89 39.15 196.86
(b) Diluted : (0.12) {0.17) 32.85 68.89 39.15 196.86

0

e

Note: The above is an extract of the detailed format of Quarterly/Annual Financial Results filed with the Stock Exchanges under Regulation 33 of the SEBI
{Listing and Other Disclosure Requirements) Regulations, 2015, The full format of the Quarterly/Annual Financials Results are available on the Stock Exchange

websites (www.bseindia.com}and the Company's website (www.kamaholdings.com).

i e O
E? : s For and on behalf of the Board

Kartik Bharat Ram

Place ; Gurugram, Haryana Flh ;;;_—g-ﬁr"[t‘;i ' Chairman
Date : 12th Aug 2025 O fwaz i, (DIN:00D08557)
A dif5dlL BUILOWELL LTO
| |
CIM Mo. ; L45201DL1983PLCO1 7225
Regd. Office : 118. Upper First Floor, Prakash Deep . 7, Tolstoy Marg, Mew Delhi-110 001 Ph. - +91-11-23353051, 23353062,
E-mail ; infof@ansalabl.com, Website ; www.ansalabl.com
EXTRACT OF STANDALONE AND CONSOLIDATED UNAUDITED FINANCIAL RESULTS FOR THE
QUARTER ENDED JUNE 30, 2025 (INR in lakhs except EPS)
Standalone Resulis Consolidated Results
Quarter Ended Year Ended Quarter Ended | Year ended
g ; June 30, March 31, Junald, March 31, June 30, March 31, Junedd, March 31,
o, Particulars 225 2025 2024 2025 2025 2025 2024 2025
[Unaudited) (Audited) |  [Unaudited) (hudited) | {Unaudited) (Audited) | (Unaudited) {Audited)
1 | Total income from Operations 1,055.79 1,691.74 1,996.55 5.304.73 | 1.0681.71 1.696.01 1.999.32 | 5.316.33
2 | Net Profit/{Loss) for the period (before Tax,
Exceptional and/or Extraordinary items) 173.51 499.13 724.860 1,178.97 172.24 478.38 722.95 1,149.41
3| Netl Profiti{Loss) for the period before Tax (after
Exceptional and/or Extraordinary items) 173.51 499.13 724.60 1.178.97 172.24 478.38 722.95 1,149.41
4| Net Profit/(Loss) for the period after tax (after B B o
Exceptional and/or Extraordinary items) 124.49 68.17 545.41 573.76 128.65 452.79 778,32 795.96
5 | Total Comprehensive Income for the period
[Comprising Profit/(Loss) for the penod (after tax)
and Other Comprehensive Income (after tax)] 126.70 69.13 530.03 553.80 130.86 453.75 762.94 776.00
6| Equity Share Capital 738.38 738.38 738.38 738.38 738.38 738.38 738.38 738.38
Reserves (excluding Revaluation Reserve) as
shown in the Audited Balance Sheet of the = E : = = = : g
previous year.
a|Earnings Per Share (of Rs. 10/- each)
(for continuing and discontinued operations)-
(. Bigsic:: 1.69 0.92 7.39 7.77 1.74 6.13 10.54 10.78
2. Diluted: 1.69 0.92 7.39 T.77 1.74 6.13 10.54 10.78

Motes to the Unaudited Financial Results:

heldon Augusti12, 2025.

ended June 30, 2025,

Place: New Delhi
Date : 12.08.2025

1.The unaudited standalone and consolidated financial results have been reviewed by the Audit Committee and approved by the Board of Directors in their meeting

2.The above is an extract of the detailed format of Financial Results for the quarter ended June 30, 2025 filed with the Stock Exchange under Regulation 33 of the
SEBI (Listing obligations and Disclosure Requirements) Regulations, 2015. The full format of the above Financial Results are available on the Stock Exchange
websites (www.bseindia.com) and Company's website (www.ansalabl.com)

3.The company has made the provision of interest on principal refund amount payable to customers related to Jaipur project of Rs. 482.12 Lakhs up to the period
For and on Behalf of the Board

Ansal Buildwell Limited
Sd/f-

(SHOBHIT CHARLA)
WHOLE-TIME DIRECTOR
DIN : 00056364

epaper.financiaiexpress.mn‘. .

VARSTUE

HOUSIMG FiIiNANDOE

=~~~ VASTU HOUSING FINANCE CORPORATION LTD

Unit 203 & 204, 2nd Floor, “A” Wing, Navbharat Estate, Zakaria Bunder Road, Sewri
(West), Mumbai 400015. Maharashtra. CIN No.: U65922MH2005PLC272501

Demand Notice Under Section 13(2) of Securitisation Act of 2002

Whereas, Vastu Housing Finance Corporation Ltd through its head office Mumbai, Notice issued to the following borrowers / guarantors /
mortgagers have defaulted in the repayment of principal and payment of interest of credit facilities obtained by them from the VHFCL and
said facilities have turned to be Non Performing Assets. The notices were issued to them under section 13(2) of Securitisation and
Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 on their last known addresses however the same
have returned un-served and as such they are hereby informed by way of public notice about the same.

Devi (Co Borrower), Shivam
Sharma (Guarantor)

HL0000000167626

Name of Borrower, Date and Amount of Description of Mortgaged
Co-borrower and Demand Notice Under propert
Loan A/c No. Sec. 13(2) y
Ram Sewak (Applicant), Pappi 23-Apr-25 Property i.e. Residential Plot Area Measuring 103 Sq. Yards |.e. 86.11

Rs.1470263 /- as on
14-Apr-25 with further
Interest and charges
thereon

Sq. Meters, Out Of Khasra No. 192, Situated At Village Ahmednagar
Nawada, Pargana Loni, Tehsil & District Ghaziabad, U.p. -201102
Bounded As follows - North-Plot Others, South- Rasta , East - Plot Gul
Mohammad, West- Other Plot

Ajij--Khan (Applicant), Mr Islam
Khan (Co Borrower), Mrs Parveen
Begam (Co Borrower), Mr Anees
Khan (Co Borrower)

LP0000000045310

20-Jun-25
Rs. 1905285 /- as on
11-Jun-25 with further
Interest and charges
thereon

Immovable Property i.e. property Mpl. No. 11/157 at Ward No. 12, Area
154.50 sq. mtrs. situated at Mohalla gorapada, Kasba Fatehpur Sikari,
tehsil kirawali, Distt. Agra-Area:1662sq ft North- House of Chanda &
other, South -House of Hetram, East - 6 feet Kharanja, West-House of
hanso & banshi

Date : 13.08.2025
Place: Noida, Agra

The steps are being taken for substituted service of notice. The above borrowers, co- borrowers and/or their guarantors (where ever
applicable) are advised to make the payments of outstanding within 60 days from the date of the publication of this notice failing which
further steps will be taken after the expiry of 60 days of the date of this notice as per the provision of Securitisation and Reconstruction of
Financial Assets and Enforcement of Security InterestAct, 2002.

Please be informed that the said notice is also under section 13(13) informing the borrowers/guarantors/ mortgagors that the said
mortgaged property should not be sold/leased/transferred.

Authorized Officer,
VASTU HOUSING FINANCE CORPORATION LTD

BIHAR SPONGE IRON LIMITED
CIN: L27106JH1982PLC001633
Registered Office: Umesh Nagar , Chandil, District - Saraikela Kharsawan, Jharkhand-832401.
PH. +91 9955542302 E-Mail : companysecretary@bsil.org.in, Website : www.bsil.org.in

EXTRACT OF THE UN-AUDITED FINANCIAL RESULTS FOR THE QUARTER ENDED 30TH JUNE, 2025

(Rs.in Lacs)
Sr. Particulars Quarter Ended Year Ended
No. 30.06.2025 | 31.03.2025 | 30.06.2024 | 31.03.2025
(Un-audited) | (Audited) |{(Un-audited)| (Audited)
1 | Total Income from Operations 8,37893 | 10,687.08| 11,185.45| 34,932.25
2 | Net Profit / (Loss) for the period (before Tax, Exceptional and/ or 211.70 335.79 368.72 | 1,039.43
Extraordinary items)
3 | Net Profit/ (Loss) for the period before tax (after Exceptional and/ or 211.70 335.79 368.72 1,039.43
Extraordinary items)
4 | Net Profit / (Loss) for the period after tax (after Exceptional and/ or 211.70 335.79 368.72 1,039.43
Extraordinary items)
5 | Total Comprehensive Income for the period [Comprising Profit / (Loss) 211.70 336.06 368.72| 1,039.70
for the period (after tax) and Other Comprehensive Income (after tax)]
6 | Equity Share Capital 9,020.54 9,020.54 9,020.54 [ 9,020.54
7 | Reserves (excluding Revaulation Reserve) -17561.96
8 | Earning per share (of Rs. 10/- each ) (for continuing and discontinued
operations) (not annualised)
a |Basic(inRs.) 0.23 0.37 0.41 1.15
b | Diluted (in Rs.) 0.23 0.37 0.41 1.15

NOTES:

Place :New Delhi
Date : 12th August, 2025

1. The above is an extract of the detailed format of financial results for the Quarter ended 30th June, 2025, filed with the Stock Exchange
under Regulation 33 of the SEBI (Listing Obligations and Disclosure Requirements) Regulations, 2015. The full format of the financial
results for the Quarter ended on 30th June, 2025 is available on the website of the Stock Exchange at www.bseindia.com and on
Company's website at www.bsil.org.in.

2. The above results are in accordance with the Indian Accounting Standards (Ind AS) as prescribed under Section 133 of the
Companies Act, 2013 read with Rule 3 of the Companies (Indian Accounting Standards) Rules, 2015 and Companies (Indian
Accounting Standards) (Amendment Rules), 2016.

For Bihar Sponge Iron Limited
Sd/

Umesh Kumar Modi
Chairman & President

DIN: 00002757
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"IMPORTANT"

Whilst care is taken prior to acceptance of advertising
copy, itis not possible to verify its contents. The Indian
Express (P) Limited cannot be held responsible for such
contents, nor for any loss or damage incurred as a
result of transactions with companies, associations or
individuals advertising in its newspapers or Publications.
We therefore recommend that readers make
necessary inquiries before sending any monies or
entering into any agreements with advertisers or
otherwise acting on an advertisement in any manner
whatsoever.

epaperjansatta.com
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